
INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA 
HYDERABAD 

Minutes of the 63rd meeting of the Procurement Committee held on 22nd January, 2021 

Present: 

(i) Shri K.Ganesh, Member-Life 

(ii) Shri M. Pulla Rao, ED-General 

(iii) Shri P.K. Maiti, GM-Enforcement 

(iv) Shri M.S.Jayakumar, CAO 

User Department present: 

(vi) Shri D.L.N.Murthy, Manager 

- Chairperson 

- Member 

- Member 

- Member Convener 

Finalization of Tender for the supply of manpower for IRDAI, New Delhi Regional Office 

The Administration Department submitted that Tender for the supply of manpower for IRDAI , 
New Delhi Regional Office was placed in Central Public Procurement Portal (CPP) of 
Government of India for EProcurement. Quotations were received from 5 vendors, of these, 
the following 4 vendors complied with the eligibility requirements and the financial bids of 4 
vendors were opened . 

I. Squad 7 Security and Allied Services 

II. GA Digital Web Word Pvt Ltd 

111. Bharadwaj & Associates 

IV. BNK Manifold Services Pvt Ltd 

2. The Committee observed that in terms of Section I B Statutory Obligations of Tender, the 
vendor has to pay basic rates prescribed by Labour Department, Gazette Notification, NCT 
of Delhi and also pay other statutory payments like PF, ESI , Bonus etc. It has been observed 
that all the 4 vendors have deviated in one or the other item of minimum requirements . 
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3. It was informed by the Department that the vendors will be requested to confirm the statutory 
payments including the basic rates prescribed by Labour Department, Gazette Notification, 
NCT of Delhi will be paid by them, where the rates quoted are lower than the minimum rates. 
However, no change in revision of the prices quoted will be allowed. On receipt of 
confirmation, the matter may be placed before Procurement Committee for consideration. 
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